Annexure-7
Name of the corporate debtor: ANS APARTMENTS PVT LTD.; Date of commencement of CIRP: 06/12/2019; List of creditors as on: 29.01.2024

List of operational creditors (Government dues)
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State Government | 25/01/2020 20,441,205 20,441,205 |Assessments of VAT NO N/A 0| 0 0 NIL
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